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SLNo. Property NoA.oca.tion 

Z. S«13. Shakurpur

3. 1/10, Lalita paiK, Laxmi Nagar

4. 1A10, part, Laditapaik, Laxmi 
Nagar

5. 1/50, Laxmi Nagar, Vikas Marg

6. in \ . Lalita Patk, Laxmi Nagar 

OCTOBEa 1991

1. A-47, Guru Angad Nagar, Laxmi 
Nagar

2. 10070.Lafitapaik

3. 10, Lalita Park

kicidMita of Canoar among worlwr* of 
Ra|asthan Atonrie Powor Pro|act

74. SHRi SYED SHAHABUDDIN: WiH 
liw Piimfl MNstar be pieasad to state:

(a) whether the attentbn of the Govem- 
menl has been drawn to the report in the 
Times of India of September 28,1991 re- 
gaiding the high incMence of cancer among 
tto worfcere of the Rajasthan Atomic Power 
project and in the neighbouring weas;

(b) if so. their reaction thereto;

(c) whether the cond tons laid down by 
the 8 t ^  Govemment on the expansion of 
Ihe piQjeclwithaview to protect the environ­
ment have been shelved giving rise to anxl-

and apprehenskm among the people;
■nd

(d) the dedskm of the authorities con­
cerned on those conditions?

THE fyllNISTER OF STATE IN THE 
MWISTRY OF PERSONNEL, PUBLIC 
GREVANCKANDPENSIONS(SHRMATI 
UARQAnET ALVA): M  Yes, Sir.

(b) The incidence of cancer amongst 
the plant workers and their families as per 
the records of the Central Health Service 
Scheme for the last 24 years, is well below 
the natkmal average. Occupational radia­
tion exposures are below the limits laid down 
by the Atomic Energy Regulatory Board. 
Radiatton exposure to publldess is also 
monitored and the records indicate that It is 
a fractnn of the natural background radla- 
twn as well as betowthe minimum standard 
Kmit laM dowa

(c) and (d]tAli the condhkMis laid down 
by the Govemment in respect of environ­
mental protection during the expanskm of 
the projects are being complied with.

Allocatton of Fiinds to States Under 
J.R.Y.

T%. SHRI SYED SHAHABUDDIN: W » 
the PRHtAE MINISTER be pleased to state:

(a) the State-wise alkicatton of funds 
under the Jawahar ftozgar Yojana for the 
current financial year 1991-92;

(b) the amounts released by 30 Octo­
ber, 1991 State-wise; and

(c) the amount actually spent and the 
emptoyment actually generated, under the 
Jawahar Rozgar Yojana d u r^  1990-91, 
State-wise?

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI G. VENKAT SWAMY); (a).and (b- 
Statewise allocation of the funds under 
Jawahar Rozgar Yojana during the current 
financial year Le. 1991 -92 and the amounts 
released upto 30th October, 1991 ara given 
in attached statement-1

(c) Tlw Statewise Utilization of funds 
and the employment generated under 
Jawahar Rozgar Yojana during 1990-91 It 
given in the attached Statement-li
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